1755 Written Answers

er faregs are charged on account of
special factors, such as higher cost of
construction, maintenance and working.
A statement showing these sections and
the bases of charge thereon has been
placed on the Table of the House.
LSee Appendix VIII, annexure No. 28.}

TOBACCO

*1746. Shri M. Islamuddin: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the area of land (in acreage)
under tobacco in each tobacco growing
State during the last 3 years;

(b) the quantity and value of
tobacco consumed in India during
these years; and

(c) the quantity and value of tobacco
exported abroad jn each of these
Yyears?

The Deputy Minister of Commerce
and Industry (Shri Karmarkar): (a)
and (c). Two statements giving the
required information are laid on the
‘Tavle of the House. |See Appendix
VI1II, annexure No. 29.]

(b) The quantity of raw tobacce
cleared for home censumptien during
the years 1948-49, 1949-50 and 1950-51
was of the order of 160, 208 and 219
thousand tons respectively. DPata re-
garding value of tobacce consumed are
not available.

Ex-B. N. RarLway EMPLOYEES
AT TATANAGAR

#1747, Shri Nambiar:
Minister of Railways
state:

(a) whether representations from the
Ex-B.N. Railway Employees at Tata-
nagar, Jamshedpur have been receiv-
ed on the need of granting compensa-
toty allowance to the employees there
and if so, what actions have been taken;
and

(b) whether the Rules regarding the
grant of House Rent Allowance are
strictly followed in this area com-
mensurate with the increased popula-
tion; if not, why not?

The Parliamentary Secretary to the
Prime Minister (Shri Satish Chandra):
(a) The reply to the first part of the
question is jn the negative, The se-
cond part of the question does not,
therefore, arise.

(b) Yes. It may be added that the
increase in the population of Jamshed-
pur (Tatanagar) has not been such
as to qualify for house rent allowance
at a_higher rate.
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VENDING CONTRACTS

*1748. Ch. Raghubir Singh: Will the
thIl.rt:ster of Railways be pleased to
state: .

(a) whether it is a fact that Gov-
ernment is contemplating to replace
licensing system of vending contracts
on Northern and other Railways by
tender system; and

_(b) if so, how long will it take to
give effect to it?

The Parlianrentary Secretary to the
l('r;nlg Minister (Shri Satish Chandra):
a) No.

(b) Does not arise.

F1ROZABAD RAILWAY STATION

*1749. Ch. Baghubir Singh: Will the
lvtmtnster of Railways be pleased to
- state:

(a) whether it is a fact that Firoz-
abad, an important station on Northern
Railway has no electricity while the
town itself has;

(b) do Government propose to have
elegtncity connection on this station;
an

(c) if so, how long will it take?

. _ The Parfiamentary Secretary to the
Prime Minister (Shri Satish Chandra):
(a) and (b). Yes. .

(c) It is proposed to electrify the
station during 1953-54.
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The Deputy Minister of Communica-
tions (Shri Raj Bahadur): Delhi is at
present directly connected by air with
Amritsar, Bagdogra, Banaras, Bombay,
Cualcutta, Gauhati, Hyderabad, Jaipur,
Jammu, Jodhpur, Kanpur, Lucknow,
Madras, Nagpur, Patna and Srinagar.
Services to none of these places have

' been discontinued,

AGRICULTURAL PuBLICITY

#1751, Shrl Muniswamy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that a con-
ference on agricultural publicity is





